
BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI 

 

Application No. 26 of 2016 (SZ) 

 
Disha-A-Life School and  

P.K.D College of Education, 

Rep., by it Secretary,   

Kullkapalayam Pirivu,  

Kurimbalayam Village, Anchipatti Post,  

Pollachi – 642 002        …Applicant  

Vs. 

State of Tamil Nadu, 

Rep, by its Director, 

Department of Environment, 

Fort St. George, Chennai & 4 others                                   …Respondents 

 

COMMON ADDITIONAL OBJECTIONS FILED BY THE 4TH & 5TH 

RESPONDENTS TO THE REPORT DATED 28.08.2020 OF THE TNPCB  

SN DATE DESCRIPTION OF DOCUMENTS  

 

1 

 

05.11.2020 

Common Additional Objections filed by the 4th & 

5th Respondents to the report dated 28.08.2020 

of the TNPCB 

 

 

2 

 

19.08.2020 

Annexure-I – Common explanation submitted to 

the District Environmental Engineer, TNPCB by 

the 4th & 5th Respondents 

 

 

3 

 

06.04.2011 

Annexure-II - Letter sent by the District 

Environmental Engineer, TNPCB to the Deputy 
Director of Town and Country Planning, Coimbatore 

along with clean copy 
 

 

4 

 

##.07.1992 

Annexure-III - Copy of the proceedings of the 

Assistant Commissioner of Commercial Tax, Pollachi 
together with the deferral Scheme Agreement  
 

 

5 

 

11.07.2020 

Annexure-IV - Copy of Certificate issued by the 

Tahsildar, Pollachi Taluk, certifying that the 4th 
Respondent Unit is dumping the waste sand in their 

own vacant land 
 

 

It is certified that the above mentioned documents are true copy of the 

original documents. 

 

 Dated at Chennai on this the 5th day of November, 2020 

 

                                                                           

Sd/- R. Bharath Kumar (05.11.2020) 

 Counsel for 4th & 5th Respondent 

 

 

 

 

 

 



 











Sd/- R. Bharath Kumar

5th



 
 

 

ANNEXURE 

SN DATE DESCRIPTION OF DOCUMENTS  PAGE NO 

 

 

1 

 

19.08.2020 

Annexure-I – Common explanation 

submitted to the District Environmental 

Engineer, TNPCB by the 4th & 5th 

Respondents 

 

 

1 – 5 

 

2 

 

06.04.2011 

Annexure-II - Letter sent by the District 
Environmental Engineer, TNPCB to the 
Deputy Director of Town and Country 
Planning, Coimbatore along with clean copy 

 

 

6 – 7 

 

3 

 

##.07.1992 

Annexure-III - Copy of the proceedings of 
the Assistant Commissioner of Commercial 
Tax, Pollachi together with the deferral 
Scheme Agreement  

 

 

8 - 13 

 

4 

 

11.07.2020 

Annexure-IV - Copy of Certificate issued by 
the Tahsildar, Pollachi Taluk, certifying that 
the 4th Respondent Unit is dumping the waste 
sand in their own vacant land 

 

 

14 
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                                               M/s.R. BHARATH KUMAR (Ms.1232/1993) 

                                                      V.AYYAPPARAJA (Ms.412/2001) 
                                                      S.VENKATESH (Ms.737/2008) 

 

                                                                Counsel for 4TH & 5th Respondent 
 

 


